Annexure-8 to Circular No. IBBI/CIRP/47/2021 dated 24.11.2021
Name of the corporate debtor: M/s. Cengres Tiles Limited; Date of commencement of CIRP: 27.04.2022

NCLT order C. P. (1.B) No. 39/AHM/2021 dated 24.11.2021 dated 27.04.2022
List of creditors as on: 10.08.2022

Details of claim received

Details of claim admitted

sl " Amount of contingent Amount of any mutual dues, Amount of claim not | - Amount of claim under p
No, |Vame of creditor Nt of | Amountcovered by | Amount coveredby st ot votingsare i claim that may be set-off admitted verification Remarks, if any
Date of receif I ature o I 2
e of eceipt Amount claimed Amountof claim admitted claim security interest | guarantee | Ve related party CoC
T [Nippon Express India Pvt Lid 89014311 0.00] Section 521) None Nore No NA 2000 2000 2000 189014311
18C, 2016
2 |Durst Image Technology Indi Pvt Ltd T1,85,99,530.00 0.00] Section 521) None Nore No NA 2000 2000 2000 1,85,99,530.00
18C, 2016
3 |Frita Indi Private Limited 65,89,172.00 65,83,855.00] Section5(21) None Nore No NA 2000 2000 2000 1531400
18C, 2016
4| Mis Taps & Ties 265922000 20.00] Section 521) None Nore No NA 2000 2000 2000 265922000
1BC, 2016
5 | Goyal Minerals Private Limited 55,72,556.00 20.00] Section 521) None Nore No NA 2000 2000 2000 255,72,556.00
1BC, 2016
6 [Torrecid India Private Limited 334747916 28,77,789.00| Section521) None Nore No NA 2000 2000 2000 246969016
1BC, 2016
7 [Amitpatel 1,35,000.00 20.00] Section 521) None Nore No NA 2000 2000 2000 1,35,000.00
1BC, 2016
8 | Alarkar Mines & Minerals 1528050531 30,00 Section 5(21) Nore Nore No NA 2000 2000 2000 1,52.80,50531
1BC, 2016
9 |Futura Engieering Pvt Ltd 82129400 20.00] Section 5(21) Nore Nore No NA 2000 2000 2000 82129400
1BC, 2016
10 | Umang Pack Craft Private Limited 2 62,55.894.00 20.00] Section 5(21) Nore Nore No NA 2000 2000 2000 2 62,55.894.00
1BC, 2016
Total 5,81,50,793.58 294,61,647.00 20.00 20.00 20.00 34,8689,146.58




